FORM A

PUBLIC ANNOUNCEMENT

(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF ANGLE INFRASTRUCTURE PRIVATE LIMITED

RELEVANT PARTICULARS
1. | Name of corporate debtor ANGLE INFRASTRUCTURE PRIVATE
LIMITED
2. | Date of incorporation of corporate debtor 30/04/2010
3. Authority under which corporate  debtor is | Registrar of Companies, Delhi
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U45400DL2010PTC202194
Identification No. of corporate debtor
5. | Address of the registered office and principal office (if | Unit no. 201, Elegance Tower, Plot no. 8, Jasola,
any) of corporate debtor New Friends Colony, South Delhi, New Delhi,
Delhi, India, 110025
6. | Insolvency commencement date in respect of corporate | 27.02.2024
debtor
7. | Estimated date of closure of insolvency resolution | 25.08.2024
process
8. | Name and registration number of the insolvency | VIJAY KUMAR GUPTA
professional acting as interim resolution professional IBBI/IPA001/1P00262/2017-2018/10500
9. Address and e-mail of the interim resolution | 408 New Delhi House, 27 Barakhamba Road,
professional, as registered with the Board Connaught Place, New Delhi, 110001
Email:vkgupta2004@yahoo.co.in
10. | Address and e-mail to be used for correspondence with | 408 New Delhi House, 27 Barakhamba Road,
the interim resolution professional Connaught Place, New Delhi, 110001
Email: cirp.angleinfra@@gmail com
11. | Last date for submission of claims 12.03.2024
12. | Classes of creditors, if any, under clause (b) of sub- | Home Buyers (To the extent of available
section (6A) of section 21, ascertained by the interim | information with the IRP through Public
resolution professional Search)
13. | Names of Insolvency Professionals identified to act as | 1.Mr. Manojit Sengupta
Authorised Representative of creditors in a class IBBI/IPA-001/IP-P02447/2021-2022/13793
(Three names for each class) 2. Mr. Naresh Kumar Goel
IBBI/IPA-002/IP-N00696/2018-2019/12323
3. Mr. Arvind Kumar
IBBI/IPA-001/IP-P01120/2018-2019/11865
14. (a) Relevant Forms and (a) Web link:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/home/downloads
Physical Address: As mentioned against entry
no.10

(b) Details of Authorised Representatives are
available at;
https://ibbi.gov.in/en/ips-register/view-ip/1

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the ANGLE INFRASTRUCTURE PRIVATE LIMITED on

27.02.2024.




The creditors of ANGLE INFRASTRUCTURE PRIVATE LIMITED, are hereby called upon to submit their
claims with proof on or before 12.03.2024 to the interim resolution professional at the address mentioned

against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of
authorised representative from among the three insolvency professionals listed against entry No.13 to act as
authorised representative of the class- Home Buyers in Form CA.

The class of creditors (Home buyers) are ascertained based on the limited Public information available with
the IRP as on the date of publication announcement. The same may undergo change if any subsequent
information is available from the Suspended Board of Corporate Debtor, Creditors or any other person etc.

Submission of false or misleading proofs of claim shall attract penalties.

G

Date: 29.02.2024 " Vijay Kumar Gupta
Place: New Delhi Interim Resolution Professional
ANGLE INFRASTRUCTURE PRIVATE LIMITED

IBBI/IPA001/1P00262/2017-2018/10500
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PUBLIC NOTICE
" "
O Indi ath Fioor, Rashed Buiiang. 2 Rajendra Prace, Dl 110008 NOTICE for TRANSFER OF SHARES IMPORTANT
*' n Ian verseas an ’ g, | S ’ h . This is to inform the general public that I, Raj Kumar Sobti, residing at
¥ Phone: : -25758214/25756479, Email: ioh1997@iob.in A-50 First Floor, Defence Colony, New Delhi-110024, had purchased Whilst care is taken prior to acceptance of advertising
SALE NOTICE FOR SALE OF INMOVABLE PROPERTIES [Under Provision to Rule 8(6) of Security Interest (Enforcement) Rules] following shares of M/S VARDHMAN SPINNING & GENERAL MILLS Ltd. from " - o -
E-Auction Sale Notice for Sale of immovable Assets under the Securitisation and Feconstruction of Financial Ms DEEPIKA DUTTA & Mr RAJOSHRI DUTTA in Aug 1994, but could not | | COPY, itis not PQSSlble to verify its contents. The Indian
Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6) 0f Security Interest (Enforcement) Rules, 2002 e ot o o T Express (P) Limited cannot be held responsible for such
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described immovable properties mortgaged/ charged to | 00 - e ey e tent f | q : q
Indian Overseas Bank, the possession of which has been taken by the Authorised Officer of Indian Overseas Bank, will be sold on “As is where is”, “As is what is” and 1.] 242931 57668 50 990401 - 990450 | 10 contents, nor Tor any 10Ss or aamage Incurreéd as a
“Whatever there is” basis as per details mentioned hereunder: result of transactions with companies. associations or
. Amount Due to Type of Reserve Price | Date of Auction fil 4=t e » 11501 12336 10 T NN P ’ i~nti
St/ Names of Borrowers Ind|(an D s n 3 2.0 Description Of the Movable Assests Possession / || O . stst. rasceal 1o individuals advertising in its newspapers or Publications.
No."Names Of Guarantor(S) | Pa/ane Wih lufher iniefésf, Known Encumbrances If Any Contact Person|  E@rnest Money | Lagt Date For . _
t?fﬂ%ﬁ?afc ijspggﬁ]gﬁct) . & Number Deposit Submission of Bid I now intend to approach the company to transfer these shares in my name. We theref_ore .r.ecommend that readers make
1. 1. M/s Mangal M/s Mangal Lot 1: Property situated at Part of ground floor measuring 55sq. ft.| ~ Physical Lot 1: Rs.75.73 Lakh AI"Y per?t‘;‘“ havmgha valid claim ‘.’t“h.thi;a‘;d sh;res SPOUId lodge such necessary mqumes before Sendmg any monies or
Enlerprises (Prop. Enterprises (7.3” X7.7 ”) or 6.11 sq. yds. or 5.11 sq. mtrs., entire first floor Possession | Lot 2: Rs.460.00 Lakh ¢ aln:‘ wi me_or € company within ays hereot. enterin into anv a reements With advertisers or
e (covered area 1440 Sq. Ft.) and terrace/roof right of 3rd floor AR Place: New Delhi Date: 29.02.2024 g yag
Mrs. Nidhi Agarwal) Rs. 1440 Sq. Ft) at part of the four st d build ot of 160 inclusive of 1% TDS | 19 03 2024 ) ) . i
2. M/s Mangal Impex | |449 5a. P at part of the four storeyed building ona plot o asper TUS 194 | 44 To otherwise acting on an advertisement in any manner
! 24,21,78,764/ Sq. Yards (L Shaped), at property no. 957, Ward No.3,at
(LA NUIGETET /s Mangal impex | Chhippiwada Khurd, Chawri Bazaar, Delhi-110006, owned by Smt. 01.00 PM) BFL ASSET FINVEST LIMITED whatsoever
Agarwal) R Nidhi Agarwal and Shri Rajeev Agarwal to the extent of ¥ portion Regd. tfice - 1, Taranagar, Ajmer Foad, Jaipur-S02008 = Ph.: 3214018877 '
Guarantors: 10.50 735' 691/ each. Boundary: North-Lane, South-Other Property, East-Lane ” 7o | 170 03 2024 E-mail : bEldevolopars@gmailcoim o Website | waw bilfin.com » CIN: LAS201RI1395PLE010646
. ,0U, 79, - and Other Property, West-Property no. 2470 Chippiwada Kalan, I ot1:Rs.7.58 La .03. e . i o2 ' ¥ n F 5
(for both the accounts) Lot 2: EM of property Land and Building (area 1300 sq. yds.) outof| Rakesh K. | Lot2:Rs.46.00 Lakh — Enl_!u NGTIL T GTHL INFHHF&T!GM FORM A
- Mr. Rajeev Agarwal Khasra no 28/8/2 and 28/3/2 Village Libaspur, Mujib Nagar|  Niraj gﬂa;_hﬁﬂﬂt;]ﬂrs.dm:;m 'T;ﬁ” given that _I;UFH!"} » tgﬂ ity [ﬂfzsaﬂfél?pﬂfnﬂg ;ﬂ? PUBLIC ANNOUNCEMENT
. Mrs. Nidhi Agarwal Colony, Delhi jointly owned by Shaily Agarwal, Rajeev Agarwal, ecTon and oTher appscaie (OVISIONS, 1T any, 07 [he Lompanmses Acl, L0131 g - § k
. Sanjeey Agarwa Saneey Agarual and Nidhi Agarwal (1/4 share each. Boundary *'°" """ e with e 20 and o 22 of e Congaries amageent and pismion e | | LU RRSEUEN B B8 e BB SRS 000
. . North-other’s property, South-Libaspur Siraspur Road 60 ft wide, 2014 {“the Rules”}, Regulation 44 of the Secorities and Exchange Board of India (Listing ¥ P g '
Mrs. Shaily Agarwal
| eo- VAg East-other’s Property & Gali no. 22, West- other’s property. Ob%gations and Disclosere Requirements| Regulations, 2015 |"SEBI Listing Regulatons”), | Wgel g =F-ymg= aglel Kol gl e idnlpge - Nely
None Secretarial Standards issved by the Institute of Company Secretaries of India on General ANGLE INFRASTRUCTURE PRIVATE LIMITED
- Statutory /Other/Misc. dues: Not known. To be ascertained and borne by the Buyer, if any. E‘Eitr':gﬁhkﬂig.iﬂ ui;:"‘gﬂﬁ:ﬂ; Eézrxﬂl':"ﬁljnggc.?ﬂ?m:j E:;’f;ig"}'g'“gﬁ"ﬁlai"d";::,a;‘: RELEVANT PARTICULARS
. Wherevgrappllcable, the Re.s.erve Price is Inclusive of 1% Tax u!lder Sec.. 1 94(!A) of IT Act. circulars issuad in this regards "MCA Circulars”) and pursuant to othes applicable laws and | | Name of Corporate Debtor | ANGLE INFRASTRUCTURE PRIVATE LIMITED
- For detailed terms and conditions of the sale, please refer to the link https://ibapi.in _ requlations, BFL Asset Finvest Limited ("Tha Company”| is seeking consent of its members | | 2. | Date of incomporation of Comarate Debtor | 300412010
- This may also be treated as a Notice under rule-8(6) / Rule 9(1) of Security Interest (Enforcement) Rules,2002 to the borrower/s and guarantor/s of the said loan about through postal ballot anly by way of remote electronic voting ("e-voting") on the special | | 3 |aumority under which Comarate Debtor is | Registrar of Companias, Deh
holding of e-auction on the above-mentioned date. business as set out in the Notice of Postal Ballor dated Friday, February 23, 2024. | | Mcorporated ! registersd _ | _ _
- Submission of EMD starts from 01/03/2024 g‘ﬂ‘;ﬂ:"g}::;fvf::h"::‘:E;;ﬁ::f:fnf:ﬂsgﬂtﬁ:f‘;zﬁmfﬁ:?ﬁm‘:E:::';H”;‘;;ﬂ; 32‘;1' I.:, Carporate Identty No | Limited Liabdity | 454000 200PTC202154
- Date of Inspection: during business hours & with Prior Permission from bank officials.(11.03.2024 to 18.03.2024). e : : oy 1 | |Ioentification Mo, of Corporate Deddor |
Place : Npew Delhi [?ate - 28.02.2024 ( )Authorised Officer, Indian Overseas Bank bbb by s Im"TE'-mm: adndrm (RTA i MCS Shre Tra Dig A | | B e f e rqiteredoffceand  |Unitno. 301, Elaganca Tower, Pt o, . Jascla, New
: . , - £0.U7. J artacipants or the Hegstrar and ohare Transher Agant.(R1A) vz, G IransEr Agem peincioal offica (4 ary) of Carpeeaté Dablor | Friends Coloay. Seuth Dethi, Mew Delhi-110025, India
Limsted and whose names appearin the Register of Members/Recerd of Dopositories as on cul- [ Lol {
off date i.e. Friday, February 23, 2024, Hard copy of Postal Ballot Notice along with Pastal 5. r;;;':;"fl:",fgﬂ "::[:E::& i 27002024
Ballot Forms and pre-paid business envelop will not ba sent to the members for this postal | |+ ——— fﬂ - 125 082024
§ ballot. The sail netice of Postal Ballot is aslso available on the Company's Website: | | Eﬂ;ﬂgf:jﬁg‘mmgr'm'm“ e

wvew, bitfin.com, website of COSL a1 www, evotingindia.com and websie of BSE Limited at

2 iy . . - i ! [ u
S ro e Recovery Section, Regional office e Ao e s e |1 St A AU

Eallof Notice for mbormation purposs anky.

oo e T ¢ e Plot no. 39, 1st Floor, Near Bohra H‘}"l.ll'lﬁai, Neelam-Bata Road, Faridabad The Company has engaged the sernces of Central Deposrtory Services (ndia| Limited |"COSL') .Haﬂluum-ﬁl'fe-ﬁhm_- — - o o
[M' Togethis We Cast Co 0129-2413951" il id: d bank fat the purposa of providing remote eVotmg facility to all its membars. The necessary | | ¥ GE-?;E%&EE'HEI of the gf“m "33:|“E':’" 408 New Delhi House, 27 Barakhamba Road,
ntact no. email id: rofbdrec@canarabank.com instructions far remete e-Vating has been set out in the Notice dated Friday, February professonal, as registensd wilh tne board | Connaught Place, New Delhi-110001
23, 2024, _ . Email : v}.tgupr:ail?:ﬂd@;,r.an;-?.cgln
20 DAYS SALE NOTICE The e-vating commences at 69:00 AM. IST on Thursday, February 29, 2024 and ends at | |10 Agdress and e-mail 1z be usat for 408 New Dalhl House, 27 Barakhamba Road,
05:00 P.M.IST on Friday, March 29, 2024, During this period, members holding shares a3 on gﬂfﬂmdﬁ:p with e Inbaim Connaught Place, New Delhi-110001
b A % Friday, February 23, 2024 {"cui-off date™), may cast their vole electronically, The e-Woting soiuton Frofessona Email : cirp.angleinfrafbgmad. com
E-Auction Sale Notice for Sale of Imnmovable Assets under the module shailbe desabled by the COSL for &-Voting thereatter and e-voting shal not be allowed | |11 |Lastsateforsubmissionciciams  [12.03.2004 S
Securitization and Reconstruction of Financial Assets and Enforcement of beyond the sail date and time. The voting rights of the memhers shall be in proportion to their | 117 |Classes of cradilors, i any, under dause (b} | Home Buyers (To the eutent of available information
shares in the paid-up equity share capital of the company as on the cutoff date. Once voteana of sub-section (84 of sechon 21, asceriained | with the IRP through Public Seanch)
S‘E‘curitﬂ' Interest Act. 2002 read with prﬂvisiﬂn to Rule 8 {E} of the Securiw resolution is cast by the member, helshe shall not ba alfowed to changa it subseguently or cast by the Interim Resolution Prafessional
> vole sgan. Mambers whase e-mall 1D are not registered with the depositories may also cast § 115 'Names of insclvancy professionals idendfied) 1. Mr. Manojit Senqupta
Interest (Enﬁ:rnement} Rules, 2002 their votes by fallowing the e-voting process given in the Postal Ballat Notice. _ I gmga4n:ﬁﬂjépmgp,gg|m|Lﬁ Regn, Mo.: [BBHIPA-D01IP-PI2447/2021-2022/ 13795
Membars holding shares in physical mode are requested to update their email addresses with nacassithres names foreach olass) 3 M. Maresh Kumar Gool
Molice is hereby given to the public in genaral and In particular o the Borrower (5) and Guarantor (s) that the balow described immovable the Company's RTA at admin@mesregistrars.com, Regn, No.: 1BBIIPA-002P-N0060E2018- 201001 2323
proparty mortgaged/charged to the Securad Creditor, the Possession of which has bean taken by the Authorized Officer of respective Canara Further, Members holding shares as on the Cut-0ff date and wiho have not received postal ballot 3, Mr, Brvind Kumar
Bank Branches, will be sold on "As is where 13", "As is what is", and " Whatever there is” "E-auction arranged by the service provider of following notice may agply to the company and obitain a dupscate therend, Altematively, pastal hallot _ | Regn. No.: 1BBI/IPA-DO1NP-P)11 20/2018-20 18011865
details, notice can alsn ha dowenloaded from the website of the Company at wwwe, biflfm.com 14/ {a} Refevant forms and {2) Wb link: htps:/ibbi govinhome/downioads
Al griewances connected with the facihty for voting by electronic maans may be addrassed 1o (b} Dedails of authorized represenfatives’ | Physical Address: As mantioned against eriry no.10
PT " fkr. Rakesh Dabvi, Sr. Manager, (COSL} Cantral Depaositary Services {Indial Lirmitad, & Wing, are avaitable at it) Details of Authorised Represantatives are avalable
LAST DATE OF RECEIPT OF EMD IS 27.03.2024 U O 5:00 P.M. 25th Floor, Marathon Futurex, Mafatlal Mill Compounds, N M Joshi Marg, Lower Parel (East), 2 helps: bl pow infandpe-registarhvima-ip |

DATE OF E-AUCTION 1S 30.03.2024 12:30 PM TO 1:30 P.M. Mumbai - 400013 or send an emai to helpdesk.avating@cdslindia.com or call at tall frea mo. | e is haraby given Bat the Nalional Company Law Trbural has ordered the commencemant of 2

(with unlimited extension of 5 minutes duration each till the conclusion of the sale) iRajasthani India, contact no: 9214018877, E-mad bildevelopers@gmail.com Cantact Person: | |+, o mial b X el .
Wiic: S, Eomionit Secivtars abd Canolmce Bfticn: Ao ratiih: v . rater-ibe he craibors of Angle Infrastructure Private Limited, s hereby cabed upon o subenif Sheir claims with
o : d ; ik B8 ' woal an or before 12.03.2024 %o fhe inberim resoiulion professana gt the addrass mentaned agans|

SL | Branch Name/ Mame & Address of Brief Description of Total Liabilities as | Reserve Price EmEEI'ltrEﬁlmﬁ? Details "::;-‘EEM* Frequently Asked Ouestions (“FA0s"} and e-Vating manual available at Eﬂwm” ¢ .

No{|  the Borrower(s) | Guarantor(s) Propertylies on specified Date (ks) fin Rs.) Potates = F?'E”T'Mm:'a'”m' under help section or write an email T0§ s fingncial craditars shall submit their laims with pronf by edectranic means only. All olher creditors may

ossession Type helpdesk evotmofc Eﬁ“d'a'mﬂ"' : , _ { submil the claims with prood in parsan, by postor by elactreres means.

1. '8h; Amil Kumar Yadav (Authorized| All part and Parcel of the Residential| Total liabilities as on| Rs.9.18 Rs.0.92 209272946, Ehe E_naujé af ﬂrraﬂﬂ;s |the Eﬂ:TEi E:Fh:ﬁ anu;mted jﬂFEijﬁa;l?Jmﬂ!;hEmﬂarl.;EE 3355, 1 | A tnancial craditor bedoniing o & class, as Bsted agaist the entry Mo, 12, shall indicals its chaice of
Cfficer), Canara Bank FARIDABAD| property in the name of Mrs. Meena| 10.05.2022: Rs. Lakh Lakh CMRBOOD2847 DR aOCEALAY NI-FTACHCH, 2N MyADER Aganay, « Lompany SACIELArY N § | o, y1ced represantative from smaong the three insolvency professionals listed against entry Na.13 % acl
SEC1E Branch, Address SCO-11,|Devi Wie Mr.Angad Kumar|13,38,264/- plus further Symbolic ERACIH, Falinaes '”I ijs H'Ma &.'!'“‘I":'“m' tJIf"I:im b “f “ﬁ'“&‘"'m and “'}“_’““13 | as authorised representafive of he class- Homse Buyers in Form CA
SEC-16 near Mofi Mahal, Faridabad -| admeasuring 20 Sq. vds. at Plot| interest & other :f;:;ﬂ‘:;;ﬁrﬁ':”' O conducting the postat ballot process ot e Lompany In alar and § |y, dacs of eradiioes (Hame buyers) are assantained based on (be limiled Public nformation avsiable

E ATl i 3-9% E- F £ ’ 3 dale of publicali U | g8 i
1210 EIII . Contact Mo, Ph.|MCFNo 5407 New)(Old-D-9). F charges. (minus recovery ,if any) The results of e-voting shall be declared within prescribed timelfine and the said resuft along | | gg&éﬁe;ﬁr-ﬁrn:;g:ial:;;hﬁ f,lt.;h.r.':-,':_ %Eggfﬁ;;ﬂrzi Eﬁggﬂ;ﬂ &;ﬂ;?nggﬂ?; i ::::
Mobile:8772431234, Mail 1D gioek, gali no. 292, Sanjay Colony, Fandabad -121001, Bounded as under; Norlh: Other's Properly, South: 9408, East: Road, West: with Scrutinizer's Report thereon shall be placed on the Company's website woww bfifincom | | Ell_:mrl-_urmr:_g.hz ' S '
Other's Property and on the 1_|1.'EI:|3i1E of COSL at wwwi.evotingindia,com and website of E.EE Ln'n|_15[_'.| at !Euhmissiunnffalsenrm'rsleadéngpmufﬁu!EiaimshaIFal'trantpnnalﬁes- R
MERL 1 hlis Ahbich End . MOE BT Sar v 7 Fan : b e MOE B270 San i n i -com, or gset Finvest Limi .
BORROWER. 1. M's Abhish Enferprises, Address; MCF 6270, Sanjay Colony, Sac-23, Fandabad , 2. Mr. Angad Kumar 5'o Ram kumar, Address; | MCF G270, Sanjay Colony, Sec-23, Werw bazanciocem For BFL Asset Finvest Limited Vijay Kumar Gupta
Faridabad, GUARANTOR: 1. Mrs. Meera Devl WioAngad Kumae, Addrass: : MCF 6270, Sanjay Colory, Sec-23, Fandabad ) . R Sdi- Interim Resalution Profassional
. Plaee = Jaipur Mahendra Kumar Baid (Managing Diractar) Digte - 26,07 2024 Angie Infrasiruciure Private Limited

2. [8h, Sunil Kumar Malik [Authorzed| Al part and Parcel of the property| Total liabilitles as on | Rs. 26.26 Rs.2.63 _ 209272948, _ Date : 28.02. 2034 DIN:- D0DGSE28 | Prace: New Delhi Regn. Mo.: IEIEL'IF'H.IZIIZI1-'IF'EIIIIEE-EI‘EI]1?-2III1E-"I'I."..“-'.'.'-.'.'",!

Oifficer), Canara Bank Fardabad AIR| consisting of Fiat No./Plot no. Housa) 21.10.2018 : Rs. Lakh Lakh CHRBOODB430D

FORCE STATION Branch, Addrezs- A-| noA-2185{MCF Mo, 5971), Plot no,| 20,28,903.27/- p[usl Symbaolic \J = Regional Office : 595, Malik Chowk, Indra
56, Alr Force Station Road, Faridabad| 20 in Sy, No./City or Town Survey No, | further interest & other | sﬁi@iﬁ W aE m Indian Overseas Bank Nzgar Dehradun, Uttarakhand-248001
NIT. -121001, Contact No. Ph, No.0128-| 'Khasra No. 35/2(8-0) situated at 27 | charges ,(minus recovery ifany) . gar, ,

2410661 Mﬂm;ﬁmm- hall 10:) road, Block -A, Dabua Colony, NIT Faridabad, Haryana measunng piot area 855 sq. ft. and super built arga 2906.183 59 fi. within POSSESSION NOTICE (For Immovable Properties under Rules 8 (1)
cb8430@canarabank.com the registration sub-district Faridabad and district Faridabad, Bounded asunder; North: Plotne, 21, South: Plotno. 19, East Other Where as the undersigned being the Authorized Officer of Indian Overseas Bank under the Securitization and Reconstruction of Financial Assets & Enforcement of
praperly. \West Road 15 Security Interest Act, 2002 and in exercise of powers conferred under Section 13(12) read with Rule-3 of the Security Interest (Enforcement) Rules, 2002, issued
R ; e e ; T AT T PRI T demand notice on the date mentioned against account and stated hereunder calling upon the borrowers/ guarantors/mortagagors to repay the amount
._H:DHﬁmE"EHaEE;‘?ﬁ.LmT:n? :ﬁ;gh;ﬁslﬁkﬁ f';"arL‘?;EEE';';IL_EIEE"-'E":;;Iﬂ_d::T?;'_' !-I_':::'I‘ "E_:n_;i'_?:iﬁ ;?b!:qﬁu_l":r;r;'-rj F?;i’?fb?fﬁﬂ?r'ﬁ?:a'lzéfj?'lf :':;IEE :’??I;Ek“'l“;hh_'?'ihn‘k mentioned in the notice being together with further interest at contractual rate on the aforesaid amount and incidental expenses, costs, charges etc. within sixty
A;T:HI,H,;_ 5,:.,..:;";';, ;jgdﬁ ;;rh Eurri,h Hﬁaljamu I'Ia.r-anaui:ﬂthy waeaRias, Hatyena- e (81 M. vandang: (Pajoral Skisiian o DehaloF sestar Lkl Laget Hes) days from the date of receipt of said notice. The borrowers/guarantors/mortgagors having falled to repay the amount notice is hereby given to the
st Sl i A : Al el ; borrowers/guarantors/mortgagors and the publicin general that the undersigned has taken the possession of the Properties described herein below in exercise to
3. 8h. Sunil Kumar Malk {Authorizad| All that part and parcel of the|Total liabilities as ¢n| Rs.35.45 Rg.3.45 2082372946 powers conferred on him/her under section 13(4) of the said act read with the Rule-8 of the said Rules on the date mentioned hereunder. The
Officar), Canara Bank Fandabad Sector| property consisting of Mul storied|21.09.2021 Rsg, Lakh Lakh CNRBODDZTAR borrowers/guarantors/mortgagors in particular and the publicin general are hereby cautioned not to deal with the properties. Any dealing with the properties will
8 Branch, Address- SCO 2 & 3, Huda| Residential House in the name of 5.| 40,10,124/- plus further ! Symbolic be subject to the charge of Indian Overseas Bank for the amounts and interest thereon. Details of the mortgaged Properties of which the possession had been
Shopping Complex, Sectar §, -124007 | Hari ram S/o Dharam singh at piot| interest & other charges | takenisas follows.
g s MCF no, 4 ra Mo: ' ' g i
i h.' e T o 00, Parothasma AU TRcovery any) - - i Name of the Branch/Borrower/Guarantor Description of the Inmovable Property gear:neagfi pDate oif n o‘ﬁiﬁﬁﬂi't"g
MaillD:ch1 B2 98 @canarabank com T2/3(3-10), Mauza saran, Jal ghar wall gall, Near K.0, School, Parvatiya colony, Faridabad, Bounded as under; North: Road, South: No. Notice | ossessio
Property oiother, East Hno. 404, Wst: Hno. 402 1..BRANCH: RUDRAPUR(1591) All Part and Parcel of the Residential Plot No. 109, Situated at Rs. 24,49,334/-
Borrower: 1. Mis AV, Enterprises, Address: Plot no: 3728 BN, 3728 C/N 15t Floor, Gali no, 4, Near Bari ka Bagh, Malema road, Ballabhgarh, Fasidabad, Haryana, 2, Mr. Ashok Kumar Borrower/Mortgagors: M/s Devraj Enterprises, chasra No. 115 Min, at Gram Kolda, Tehsil Rudrapur, District US|12.12.2023)26.02.2024 31,/33%24
-:F'r*;grmlnr; Sia 5h. Hari Ram, Addregs: Hno, 2223, Saclor ¥, Ballabhgarh, Fandabad- 1231008, Guarantor; 1.Hari Ram | Address: Hno, 403, Parvaliya colony, Saran School road, Fandabad | Proprietor: Mr. Dinesh Kumar S/o Mr. Ramdeen Nagar, Admeasuring 30x45=1350 Sq.Ft. or 125.46 Sq. Mtrs.,in + further
121005 : Permanent Address: Bhagwanpur, Kashipur Road,|Name of Mr. Dinesh Kumar S/o Mr. Ramdin, Boundaries: East —Plot Psoys?ebsgiliocn égtﬁrgfgri‘
4. '8h. Vinay Kumar Gupia (Authorized| Al that part and parcel of the|Total liabilities as on I Rs. 22.95 Rs.2.30 209272946 Danpur, Rudrapur, US Nagar, Uttarakhand-263153, |No.108,West—Plot No. 110,North-Land of other,South-Rasta 20 ft. 01.02.2024
Officer), Canara Bank, Faridabad Saran| propery consistng _':'f. HES":'E““‘?I 18.06.201% : Rs.| Lakhs Lakhs CNRBOO08562 Office Address: Gate No.2, Vasundhara Garden Colony, Near ESI Hospital, Ataria Mandir Road, Rudrapur, US Nagar Uttarakhand- 2631532
Chowk Branch, H Mo, S5/56/57 A, Saran | Houss al plol no 88{okd), B430(new),[22,78,797.62/- plus | Symbaolic - . . .
ﬂhﬂ'ﬂ'k, MIT Fa"uﬂb&d A 21{“}5' |:5I3LI1|'IEI‘TI P{ll'ljﬂ-!'l:l Khasra no 32“-':'. !LFI'IhEFiI'IlErEEI'E other | Date: 26.02.2024 Authorized Oﬁlcer, Indian Overseas Bank
Haryana ContactMo, Ph, B560038562 | 11, 20 situaled at Mauja Gauchi, ‘charges (minus recovery if any)

Baltabgarh, Faridabad. Also known as MCF 10917, Sanjay Colony Sec 23, Fandabad., Bounded as under: North - Remaining 15
Feet, Bouth = Flot Mo, 85, East- Hasia 15 Feet, West-Plot Mo &7

MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED R it o e L L VD S BRI

"“APPENDIX-IV-A" [See proviso to rule 8(6)] Sale notice for sale of Inmovable Properties
| nqinesring Works, Proprigior, S Desender Praka: ; 3, 3 tver i jay Cod i ii. Guaranior - Mz, M dari Davi, Housa . . ’ R ; - -
L‘?D&ﬂzﬂf;':lm D_ur.g'; E ‘ql:;:,"_T_nns"_ﬂ.l_-' {; TT:_WL?D 4 SI dDE ender Preiash, House No, 6430, 33 8. road, Sver Wals, Sanay Colony, Fandabad, i. Guranior — Me, Mahanderi Dev, Flodss E-Auction Sale Notice for Sale of Inmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with proviso to Rule 8(6)
s i LS S NN, SETEY AT S IO of the Security Interest (Enforcement) Rules, 2002.
5. MB. Sunil Kumar Malik [Authorizad| Al part & parcel of property| Total liabilities as on ! R= 28.09 Rs.2.81 209272946, Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s) that the below described Immovable property mortgaged / charged to the MANIBHAVNAM HOME FINANCE
Dfficer), Canara Bank Fandabad SME — consisting of Flat No/OPlot No. 11,/ 03.02.2020:  Rs. | Lakh Lakh CNRBOOD1B238 INDIA PR]\{AIE LIMITED .(S"ecureq’ Creditors), the ppisessipn of which has been taken by the Authorised Officer. of MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED, Secured Creditor, will be sold on “As
il Branch, Address- 17811, Gurudwara| 12:13,14,15 each measuring 20 5q.[3089484,84/- plus Symbolic Euvg:]aer:folrzss Tﬁ:]selie\;\gxz |sricaen;1ndVZ2rar:§\;te:nt;1:£etlos bgz:is;s gsri]t::ig%ggggﬁ;grbﬁg\?vvfg %fct?\;z?unt as mentioned below, due to the Secured Creditors from following Borrower(s), Guarantor(s) and Corporate
Rd. Jawahar Colony, Fandabad-121008 | Yards | Total 100.00 S5q. Yds.)| further interest & other ' P y P pectively.
. Contact o, Ph, No0i28-2410661 | forming part of Khasra No. 120 Killa: | charges (minus recovery iany) S - Reserve Price (RP) & Recovery Amount Date &Time Date & Time of
Mobile: 3650458608, Mall 1D no 24 (Now MGF no, 3516). Gali No. B, Fear Manarshl Dayanand Yogaham, SGW Nagar, NIT DRatie Fandanad, Bounded as unmier, No|  Nameof B°"°W€_rt.hc°&§°"°)"ef/ Guarantor(s) Des‘“g‘;“ &‘:.‘”"ef(s) L fft"lf"l:‘“”“"‘l, ieq|  asper |°f°“'f."e E-Auction
Pk e hi e d p P t 45 wi with address/es of Properties o of the Reserve Price . nspection
ch18238@ canarabank.com Maorth: Rasta 20 wide, South: OtherLand, East PlotNe 101, West Rasta 15wida . Incremental Amount | D€mand Notice of Property
1. Mis Narna Shiv Shakil Enfirprses through ils Prop: Mr. Swadesh Dhingra, Address:- Plot No. 3516 A, Gall No. 8, Block A, SGM Nagar, Fandagad 129001 2. Mr. Swadesh Dhingra, 1 |1. RAMKISHOR SAINI S/0 NARAYAN LAL SAINI 2. SONA|ALL THAT THE PIECE OF PARCEL PLOT NO.B-1 BAJRANG 7,00,000/- Rs.12,18,089.93/- | 15-03-2024to 18-03-2024
Addrags:- 836, First Floor, Secior 43, NIT Faridebad, Fandabad 12100, Guaraniors: 3. Mr, Gopi Chand Sharma, Address:- House Mo, 1661, Sector 55, Fandabad 121004, 4. Ms. Bela SAINI LOHARWADA ROAD WARD NO 1 BAWDI WALI DHANI[VIHAR-22  VISTAR LOHARWADA ROAD CHOMU| - as on 04.04.2022 16-03-2024 10 Am to
Dhingra. Addrass;- 836, First Floor, Sector 48, NIT Faridebad 124001 CHOMU JAIPUR RAJASTHAN-303702 ALSO AT: PLOT NO.-B-1, RAJASTHAN JAIPUR 303702, BOUNDED BY : EAST BY : 30 70,000/- From10.00 | 12 Pm (with unlimited
- - - BAJRANG VIHAR-22 VISTAR, LOHARWADA ROAD, CHOMU,|FEET ROAD, WEST BY : OTHER'S BOUNDARY, NORTH[ - AM 10 5.00 extensions of
Other terms and conditions: DISTT. JAIPUR Loan No. - HL0000000001194 BY : FLAT NO. A-7, SOUTH BY : FLAT NO.B-2 10,000/- PM 5 Minutes each)
ajl The property s being soid with all the existing and further encumbrances whether known or unknown to the bank, The Authorized officar’Sacured
Craditar shall not be responsibla in any way for any third parly claimsinghts/doees. The purchaser should conduct due dillgance on all aspects related EMD amount shall be remitted through NEFT/RTGS/FundsTransfer in favor of “Manibhavnam Home Finance India Private Limited” Bank Account No. 1921210422141794, AU Small Finance
ta thi property. o his satisfaction, The bidder are advised to in their own Interest to satisfy themselves with the fitle and cormectiness of others details Bank, IFSC code AUBL0002104, Branch - East of Kailash, New Delhi. Last date for deposit of EMD and uploading Bid documents: 16-03-2024 Till 12.00 PM at https://www.bankauctions.com
pertaming to the secured assets including the size/area of the immovable secured asset in question and also ascertain any other dues/iabilities/ The balance 25% of final purchase price minus EMD Amount shall be deposited by the successful bidder, latest by the next working day by way of RTGS / NEFT in the E-Auction account of Manibhavnam Home Finance
encumbrances from the concerned authonties o their satisfaction before subrmitting the bid. Tha purchaser shall not be antiffed to make any claim India Private Limited, as detailed above. The balance 75% of the final purchase shall be deposited by way of RTGS / NEFT within 15 days from the date of auction in the same E-Auction account as above. The refund of
against the authorized officer/Secured Creditors in this regand. at a later date, EMD to the unsuccessful bidders shall be made only in the account number mentioned by such bidder in the Bid form within 5 working days. . _ o
by Inthe event of any defaull in payment of any of the amounts, o If the sale is not completed by reasons of default on the part of the purchaser/bidder Terms and Cf)ndltlons:- E-auction is being held on “AS IS WHERE IS” and AS IS WHAT IS” and “WHATEVER THERE IS" basis and will be conducted “Online”. The auction will be conducted through
tiEthe: ookt Tl —ha bk shall Bo crtited o Fadait-all: mosi aid b s Hasanbiddar G e wnd. ol th i tis) Manibhavnam'’s approved service provider M/s 4 Closure at the web portal https://www.bankauctions.com. Bid Documents, Declaration, General Terms and Conditions of online auction sale are available in
bt e i T A AN AR BT T L T TN T N e RS, L ME M ERT P i IR PHIL L W B ST GEE aiphe (3 https://www.bankauctions.com . To the best of knowledge and information of the Authorized Officer, there is no encumbrance on the properties. However, the intending bidders should make their own independent
far sale again, in its absolute discretion, Furiher, all costs, expenses incurred by the bank on account of such resale shall be bome and paid by the inquires regarding the encumbrances, title of properties put on auction and claims/rights / dues/ affecting the property/ies, prior to submitting their bid, in this regard, the a-Auction advertisement does not
dalzulting purchasar. constitute and will not be deemed to constitute any commitment or any representation of Manibhavnam. Bidders can also contact E- auction service provider, M/s 4 Closure, Hyderabad. helpline No.:
) Auction/bldding shall be anly through “Online Electronic Bidding” thiough the website wyww.indianbankseauction.com (Mention the wabsita). Biddaers 0814200062/65/66 ; email : info@bankauctions.in Contact Person : Vikas Kumar : 08142000809, 08076427383, email : vikas@bankauctions.in. For further details please contact Mr. Ratan Gulia on Mobile : +91
are advised 1o go through the website for detailed terms before taking part in the e-auction aale pr-:;r::eeﬂ-ings. ' 8376902766. It may please be noted that in case of any discrepancy/ inconsistency between auctions notices published in English and in Hindi then the contents of the notice published in English shall prevail. The
; : ; : ith i L 5 , ; Authorised Officer/ Secured Creditor shall not be responsible in anyway for any third party claims/ rights/ dues. The sale shall be subject to rules/ conditions prescribed under the Securitization and Reconstruction of
d) EEEWPEW can be Inspected, with Prior Appointment with Authorized Officer, on or before the date of submission of EMD ie. 27.03.2024 by Financial Assets and Enforcement of Security Interest Act, 2002. STATUTORY 15 DAYS SALE NOTICE UNDER THE SARFAESI ACT, 2002
.00 pm . . .
Place : Jaipur, Date: 29.02.2024 Authorized Officer, MANIBHAVNAM HOME FINANCE INDIA PRIVATE LIMITED
al The property will be soid for the price which is mare than the Resarve Prica gnd the padicipating bidders may improve their offer further dunng suction Jalp
PrOGEES.
1) EMD amount of 10% of the Beserve Price s 1o be depositéd by way of Demand draft in favour of Authorized Officer of respective Canara Bank Branches, o SBI STATE BAN K DF IHDIA., Branch Code-00693
OR ghall be deposited through RTGSMNEF T/Fund Transfer to credit of account of respective Canara Bank Branches, onor before 27.03.2024 by 05.00 . . S P .
ol g ‘ ! Main Branch Agra Chowk Palwal - 121102 Ph. No. 01275-244794, Email Id : sbi.00693@sbi.co.in
i} After payment of the EMD amouni, the intending bidders should submit a copy of the following documents/details on or before 27.03.2024, NUTIEE UH:DEH EECTIGH 13{2} DF THE SECURHIZATIUN AHD RECGHSTRUCT[UN DF
05.00 PM, lo Canara Bank Kurukshetra Branch, Dist. Kurukshatra Haryana by hand or by amail,
i) Damand Draft'Pay order lowards EMD armount. If pald throwgh RTGS/MNEFT, acknowledpemen! recedpt theraol with UTE No. FlHAHCIAL ASS ETSI AHD E” FORC EMEHT ﬂF SEEURITT INTE HEST ACT, 2'0“2 {SARFAE Si AGT]
iy Photocopies af PAN Card, 1D Proof and Address prool. However, successiul bidder would have to praduce these documents in ofginal to the In respect of loans availed by below mentioned borrowers [ guaraniors through STATE BANK OF INDIA, which have become NPA with below mentioned balance
Bank at the time of making payment of balance amount of 25% of bid amount. outstanding on dates mentioned below. We have already issued detailed Demand Nofice dated as mentioned below Under Sec. 13(2) of Securitization and

ity  Bidders Name. Contact No. Address, E Mad id,
v}  Bidder's A defails for onling refund of EMD
g} EMD deposited by the unsuccessful bidder shall be refunded fo them. The EMD shall not cammy any interest
Ry Auction would commence at Reserve Price, a5 mentioned above. Bidders shall imarave their offers in muttipties of Rs. 1,000/ Ra, 10,000/-, The bidder

Reconstruction of Financial Assets and Enforcement of Secunty Interest Act 2002 by Reqgistered Posti Speed Post! Couner with acknowledge due to you which has been
returned undefiverad | acknowledgment not recanved, We have indicated our intention of taking possession of secunities owned onane of you as per Sec, 13(4) of the Actin
case of your facilure to pay the amount mentioned belaw within 60 days. In the event of your nol discharging liabdity as sel out herein above the Bank / Secured Creditar

‘wha submils the highast bid (above the Resarve price) on closure of 'Onling’ guction shall be declared as successful bidder: Sale shall ba canfirmed in ma:,'_exer-:is.e Eﬂ? of the ﬂ";_ht conferred vide section 13(4) ::If' SARFAES ":'":t_ and while F}'Utﬂiﬁhiﬂg tl'IE'FrEIESEﬁEICII'I H'I:'I'[iC-E | auction nofice, electronically or otherwise, as
favour of the successhul bldder, subject to confirmation of the sama by the secured craditor required under the SARFAESI Act, the Bank { Secured Creditor may also publish your photograph, Details are hereunder:-
i) The swecessful bidder shall deposit 25% of the sale price {inclusive of EMD already paid), immediately on declaring himer az the successful bldder and i ;
the balance within 15 days from the date of confirmation of sale by the secured craditor, If the successful bidder fails to pay the sale price, the deposit : Name of Borrowers/Guarantors/ Demand Nolice D?tﬂ Details of Secured
madea by him shall be forfeited by the Authorisad Cfficer without any notice and property shall forthwith be put up for sala again. No. Date of NPA Amount DUtETE“dIHE Assets:
il For sale proceeds of Rs. 50 {Hu pees FEfty'}llav;f. and above, the successful bidder will have to deduct TDS at the rate 1% on the Sale proceeds 1 | Mis Madhav Enterprises, Mr. Sushil Kumar Gaba Slo Shree Lecla Demand Motice Dated | EQUITABLE MORTGAGED RESIDENTIAL PROPERTY AREA
and submit the original receipt of TDS 'F_Hf'"“';ﬂtﬂ to the Bank. Krishna Gaba (Borrower), L-108, Ward Mo-11, Near Gupta Nursing 78-11-2021 MEASURING 184 SQ. (43X38.5 FT) YARDS WHICH IS THE
K B GRATOR O COMEBYACY, SNy TG Y PgIoR ISR lEy SIS AENCALIN Ehall i Soiral By I csetsnd Hicaer ol Home, Palwal, Palwal, Haryana 121102 Also at: Near Shobraj lce Factory FORMING PART OF RECT NO. 63 KILLA NO. 10/1(3-T), TO THE
l:l Authorized Officer resenas the flgl'l'l ] iJDS-[FIl:lr'Iﬂn'EEII'I'tEl Or Vary thee DErms and condibons of the e-auchon withodul SEEIQNING any neason tharaol, r'l:-El'u'l'El::l!-ﬂﬁ:ll'PEll'.!.'ﬂl o R=, E‘D5‘3Eﬂf. EXTENT OF BETTH SHARE I-E-, f MARLAS. SITUATED AT
m} I case there are bidders who do not have access 10 the Internat bul interested In participating the e-auction, they can approach concerned Reglonal Mr. Harinder S/o Mr. Devi Ram {Guarantor), 136 Ward Mo. 28 Paith | 25 on 14112023 with | PALWAL, DISTRICT PALWAL WITHIN THE LIMITS OF M.C.
{ffice, as & facifitating centre. For further defails Contact No. Ph. 0122-2413997 Email id: rofbdreci@canarabank. com Mohala, Mear Dayanand Schood, Palwal, Palwal | Palwal, Haryana further interest and PALWAL, DISTRICT PALWAL. THE SAME ISBOUNDED AS EAST
121102 incidental expenses, |[BY' PLOT SH, BHAGAT RAM, WEST BY: RASTA 20 FT. WIDE,
CIAL INSTRUCTION/CAUTION costs NORTH BY. PROPERTY OF SH, GANGA RAM, SOUTH BY:
Bidding in the [ast minu conds should be avoided by the bidders in their own interest. Neither Canara Bank nor the Service Provider will Loan Accounts have been classified 2s 3 NPA on 30-10-2023 PROPERTY OF SH. CANGARAM

b r snsible for any | lure (Internel fallure, Power failure, etc.) on the par of tha bidder or v 0 der to ward off
fingent situatio ders are reqguested to make all the necessary arrangements/alternatives such as back —up, power supply and
whatever else required so that they are able to circumvent such situation and are able to participate in the auction succassfully

The above mentioned Bomowers [ Guaraniors are advised { 1) To collact the onginal notice from the undersigned for more and complete detads and (2) To pay the balance outstanding
amount interest and costs elc. within 60 days from the date of notice referred to above to avoid further action under the SARFAES| Act,

Dated : 28-02-2024, Place : Palwal, Haryana Authorised Officer, STATE BANK OF INDLA

o0 © New Delhi e ¢
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(1)

HAT MR AYH (MTTeh )

FHHA G, 162-T, he™d T Wad, T8 Tgoet

[T TS HheR: 23379308, $8aT: delhi.cit.judicial@incomtax.gov.in

LH. - 3FF D (1. ) /T, HLTAZL. HHA/2023-24/961

<Hlieh: 27.02.2024

T, Wi TS 3. fawdi & WWel ol gaaie 9 gt died
TA.HL.TA. . fadi/ A 6 ey aeeh sgure & forg Frefafiead shafal S S feerenl w6 tagr Aifew
feon ST 2, i A e st fafr sifreRor (National Company Law Tribunal ) ] €SH. 37, shieqeier,
TR e, T2 feoel & qHey A & TE dIfeiehl o i 9. 4 § 3feaied ariEl § gAarE o foe a8 -

g % W o
1. |37 . 282/252/T-€1/2023 HERIh 3R A, 1. 1. e s= 19.04.2024 2
Fieer 7(1) o RS T (FifRAere "Rl 9. f. (Si=gE: 07311072
#: AACCF4777A) 2. fa. <o amif
(Sr=M2EA: 07312251)
2. |37l W, 285/252/TE1/2023 SERR AR, 1. . 91 AR 19.04.2024 2
qre 20 (1) SAM ARG T (Jeeit SHhrederad ui. fol. (ST 05107316)
#: AAECP2887M) 2. . st ffg @t
(ST 05243125)
3. |3t H. 290/252/TA€1/2023 MR 3TMEHNRI, 1. M. sRfa< 9= 19.04.2024 2
qE 19(3) T IR T (WA T T T (SR 00339945)
foreed . a1, 2. . %0 FER WA
#1: AADCP5941K) (SY3META: 03007815)
3. T 5itg W&
(ST3MEEA: 00340017)
4. |erdi |, 123/252/T€1/2023 THT 3B, 1. fader: sifYamX &R 12.04.2024 2
€ 22(3) M AR T (T AT U1 o (A=A 07381880)
9: AAYCSO0310E) 2. . da =get
(SI=MMTT: 08105270)
5. |31 . 127/252/TA€1/2023 3R 3TTHHR], 1. fa. T FER dmed 12.04.2024 2
€ 20 (3) TAM IR TS (SR Haeedt (S3M=T: 07531352)
qfdas 1. fa. 2. . == PR v
T9: AAHCR7978N) (3T 07534238)
3. . =igehw FR
(32T 07534500)
6. |31 |, 284/252/TAE1/2023 STAHT AR, 1. Ty, Sfa gepr mfean 04.04.2024 6
e 24(1) T AR T (TH/IRTH Texeade I, fa. (S3MET: 00029675)
T AANCS5792D) 2. . fomie fSfea
(ST3MET: 00005563 )
3. T s1fa fSiga
(SI=MITA: 00005585 )
4. . g fofea
(SYMTA: 00013791)
7. |3TdIel €. 289/252/TA€1/2023 3MFF ARIHR], 1. . 9t FAR 20 04.04.2024 6
qre 20 (1) IAM RS TS (Wse vt Hifean . fa. (SI3MET: 06925705)
T: AAICPOGI5R) 2. . INFEUR e
s
(S13META: 07800763 )
8. |31 W. 298/252/TE1/2023 3R AR, 1. f1. 93 weig 04.04.2024 6
qE 21 (1) T IR TS (Jeetl g . fa. (S3TET: 00146008)
T9: AACCR2419M) 2. fa. w3 Tt s
(13T 01581117)
3. T, "M sEEe
(ST3MEA: 02404158 )
4, T, wrfere
(ST3METE: 03585760)
9. |sTdiE |. 299/252/TAE1/2023 ITIHT AR, 1. . fa= geprer Tee 04.04.2024 6
e 20 (3) M SRS TG (TR .. T WI. T (SI3MET: 00650733)
9: AAECRS315E) 2. fa. wifvent ee
(ST 00651025)
10. |31t |, 300/252/TAE1/2023 3U HH 3T, 1. . P @ 04.04.2024 6
Fhel 19 (1) 99 IR TE (HieeT gaiet W1, T (SIS 08052024)
T9: AAFCP6973P) 2. fa. fospw FoR =0
_ | (SI3MEEA: 08052474 )
1. |3 W, 305/252/T4S1/2023 3T STHDNI, 1. fi. foeie R g 04.04.2024 6
qre 21 (1) I R vd (aferde T . (SART: 07563696)
Y9 AAHCRI113M) 2. fa. Ik
(3T 07598929)
12. |3 W, 304/252/TS1/2023 3T STHDRI, 1. 1. 3fca TR 04.04.2024 5
€ 22(3) TAM AR Td (T Greame=g. . fa. (S1=MET: 07112020)
TT: AAY(CS2520G) 2. 1. g
(SI3META: 07747065)
13, |3 9. 281/252/T4S1/2023 3T STHhRI, 1. f1. Sela fag 03.04.2024 5
e 25 (1) I SRS TS (TSargst 30 1. fat. (SIRMEEA: 01726627)
T AAGCT2686Q) 2. T, 9% FAR &G
(ST 07263803)
3. f. feHiy smwem
(ST 07518299)
14. |31 9. 307/252/TE1/2023 3R ST(EHR], 1. f1. Ierrg fg 01.04.2024 ‘6
e 25 (1) IAW RS Ue (Tede femy o1, fa. (SI3MEE: 06614514)
9: AAFCT7667L) 2. fa. famedt
(SI3MEE: 07518994)
15. |3 W, 265/252/T81/2023 3T SRR, 1. fi. s g 19.03.2024 4
€ 23 (1) M AR T (FARTE 3301 Irorered 1. fdd. | (SIRMET: 05224576)
Y9 AAFCT7667L) 2. fa. do fpie
(ST 05299766)
16. |3 W, 261/252/T4S1/2022 3T STHhRT, 1. T, Aifgd sar 19.03.2024 4
e 26(3) T IR v (farae R g uaifafad ur.| (Sismeua: 07197282)
fa. 2. fi. 9ot eI
T9: AAECV0434C) (S3METC: 07246665)
17. |37 . 291/252/T€1/2023 IR 3R, 1. T, 3/ R faeE 18.03.2024 3
qE 25 (1) T IR TS (SHYUT Thewh . . (S13METEA: 00013917)
T9: AACCT4978R) 2. fa. et et
(S3M2T: 00016556)
18 |3 W, 296/252/TE1/2023 3T STTHhRRI, 1. T, TSI FAR res 18.03.2024 3
qE 21 (1) T IR v (WEAT wEad . fa. (ST3ME: 03323617)
T9: AAACR1129G) 2. fa. A @t @it
(SIMEEA: 07941693 )
2. . @< R
(SIMMT: 06656179)
19. |3 H. 268/252/TS1/2023 3T SR, 1. frast, g 04.03.2024 3
€ 23 (1) M AR T (I TeRerEa . fa. (S3MTT: 03583249)
Y9: AADCP5941K ) 2. T, sifer &0
(ST3META: 03583640)
20. |79 |. 275/252/TAE1/2023 STHL JATETRR], 1. . sifeg vl 04.03.2024 3
qrE 9 (1) I IR T (FAERRAET 2 U gaa . fat. | (SH:Mee: 07960892)
9: AADCF2295E) 2. fa. 3fa AR
(ST 07952734)
21. |79 W, 268/252/TAE1/2023 STIAHT JATEIHR], 1. fhast, g 04.03.2024 3
e 23 (1) M ARG TG (AT TFAerEa .o (ST3ME: 03583249)
Y9 AADCP5941K ) 2. fa. sifer &
(ST3METEA: 03583640)
22, |3 W, 275/252/UAE1/2023 TR AR, 1. . sifeg i 04.03.2024 3
qE 23 (1) T R TS (IMF SIS WL fa. (3T 07960892)
89: AADCF2295E) 2. T fa AR
(SN 07952734)
23. [T H. 19/252/T9E€1/2023 LR 18(3) oM RERRCECTY 22.03.2024 2
SR U 3= [H9Y feehl urer Ureteed . fa. SERICEETY
24.  |WLU 9. 228/252/T9S1/2023 3MEr=T 13(3) M Thd o 01.04.2024 3
RN feoett v o= [F9 STl Shrear fa. e Zeq
AT AT

30 gey #, 39 Afeq % wem q 3w sl o ygE sl Rt @ 3| % s) gfaa R S ©
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